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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 74/2025
IN .
ORIGINAL APPLICATION NO. 1306/2024

IN THE MATTER OF: _

Ramesh Chand : ... Applicant
Vs '

Central Ground Water Authority of India & Ors. . ... Respondents

STATUS REPORT ON BEHALF OF RESPONDENT NO. 5- DISTRICT
MAGISTRATE _ (EAST), GOVT. OF NCT OF DELHI AND
RESPONDENT NO. 6- SDM, MAYUR VIHAR

MOST RESPECFULLY SHOWETH:-

1 Tlﬁat in this Execution Application, this‘ Hon’ble Tribunal is seeking
compliance of the order dated 20.11.2024 passed in OA No0.1306/2024 in
which the applicant had raised grievance about the installation/operation
of borewells (submersible) on a public road by residents of C-11/45B, C-
'11/45E and C-11I/110A, Block C-II, New Ashok Nagar, Delhi-110096.

That this Hon’ble Tribunal vide order dated 04.11.2025 had issﬁed ﬁotice

o

to the all respondents including the Answering Respondents, DM, East &

SDM, Mayur Vihar being Respondent No. 5 & 6 respectively.

3. That upon receiving of the notice of this Hon’ble Tribunal on 13.11 2025,
the office of SDM, Mayur Vihar on 14.11:2025 addressed a letter to the
Delhi Jal Board (DJB) informing them about the subject matter and
seeking status report with respect to the illegal borewells at C-11/45B, C-

[1/45E and C-1I/110A, Block C-II, New Ashok Nagar, Delhi-110096.
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Copy of the said letter dated 14.11.2025 is annexed hereto as Annexure-

A.

_ That letters dated 21.11.2025 were received from DJB, in response to the

aforesaid letter dated 14.11.2025, informing that site 1nspect10n had been
conducted and illegal submels1ble pump were found at the said sites. The
answering respondents were requested to lake the necessary action for

sealing of the said illegal borewells. Copies of the said letters dated

021.11.2025 are annexed hereto as Annexure—B(Colly).

 That on 02.12.2025, the SDM, Mayur Vihar requested DJB to depute

their staff for a joint inspection, so that necessary action could be taken.

Copy of the letter dated 02.12.2025 is annexed hereto as Annexure-C. -

. That on 12.12.2025, a eommunication was received from DJB scheduling

the Joint Inspection for 14.12. 2025 at 11.00 AM. However inasmuch as
the complainant was not present at the time of Joint Inspectlon therefore,
vide letter 15.12.2025, the SDM, Mayur Vihar requested DIB to hold
another Joint Inspection. Copies of the letters dated 12.12.2025 &
15.12,2025 are annexed hereto as Annexure-D & ‘Annexure-E

respectively.

. Thereafter, DJB vide letter dated 20.12.2025 informed that the Joint

Inspection, shall be conducted on 26.12.2025 at 11.00 AM. Copy of the

letter dated 20.12.2025 is annexed hereto as Annexure-F.

. Accordingly, on 26.12.2025 the Joint Inspection was conducted and the

illegal borewells found at the sites were sealed. Copies of the 1oiﬁt

Inspection Report and Sealing orders dated 26.12.2025 are annexed
. L al’c 2 a;e

hereto as Annexure-G (Colly). %
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ﬂi//' | 9. The présent reply is being filed for the

“Tribunal and may kindly be taken on record.

kind consideration of this Hon’ble

This issues with prior approval of District Magistrate East.

DATE: 28.01.2026

NEW DELHI
DATED: 28.01.2026

~ Qub Divisional Magistrate
Patpargan], District East
YASH PAL
. SDM (Patparganj)
- Olo District Magistrate (East)

THROUGH 3 Gout. of NCT of Delhi
‘ LM, Bundh, Shastri Nagar, Delhi-31
A8

(JYO%\I(/IENDIRATTA)

Advocate for the GNCT of Delhi
' Ph: 9811136141

jmalawofﬁces@gmail.com



x| oy Annexure-A |
| GOVERNMENT OF NCT DELHI
| OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (MAYUR VIHAR),
; L.M. BUNDH MARG, SHASTRI NAGAR, DELHI-110031

F.SDM/MV/08878545772025 [T —72 Dated: 141 20
f :

/
I To,

f Executive Engineer, DJB

: M-16, Mayur Pocket-E,
MayurVihar Phase-II,
Delhi-110091

f Sub: Matter of the Hon’ble NGT in Ramesh Chand Vs. Central Ground Water
Authority of India & Ors in O.A No. 1306/2024.

Sir,

Please find enclosed herewith a copy of order dated 04.11.2025 in the matter of
Ramesh Chand Vs. Central Ground Water Authority of India & Ors vide which it was
directed by Hon’ble Court to file an affidavit in respect of action taken on illegal
borewells at C-11/45B, C-II/45E and C-II/110a, Block-11, New Ashok Nagar,
Delhi.

In view of the above, you are requested to provide the status report against
~____the illegal borewells at C-1I/45B, C-1I/45E and C-1I/110a, Block-11, New Ashok -
Nagar, Delhi. ' TR

/ (' ,;:} CAR/
L»‘if"")\f 3 . Vo

ANJAY KUMAR AMBASTA)

S.D. M( MAYUR VIHAR)
F.SDM/MV/088785457/2025 ]"“'ﬂ -3 Dated: yy\n}pLy™
Copy for information to:-

1. PA to DM (East). \ ooy
2. PA to ADM (East) K//
» to as ~)

/,/ \\,\\\\ .

(SANJAY KUMAR AMBASTA)
S.D. M( MAYUR VIHAR)



Annexure-A


N EXECUTIVE ENGIVRER (©)-1 <A
Y | M-16 POCKET-E MAYUR VIHAR PHASE-I DELHLO]

LM Bandh Shastri Nagar
New Delhi-110031

= Email jd-eecivillujb@gmail.com m——
N
No.F-14/DJB/EE (C}-1/2025-26/ {4 S Dated: {~|}—2025
To :
DM (East) Annexure-B(Colly)

|

Subject:- Regarding illegal boring/submersible pump at C-II/45-B New Ashok

Nagar, C-II/45-E New Ashok Nagar & C-1I/110-A New Ashok Nagar Delhi-
110093.

Sir,

In reference of Letter No. SDM/MV/ 2025/12721-12723 dated

08.10.2025 regarding illegal Bore well, the site was inspected and found
that illegal Bore Well is running at mentioned address.

S.No. Name & Location
i C-11/45-B New Ashok Nagar

2. C-II/45-E New Ashok Nagar

3. C-II/110-A New Ashok Nagar

The above location has been inspected by the concerned Assistant

Engineer and found that illegal submersible pumio exists.

Thérefore, it is requested to kindly take necessary action for sealing

of illegal boring as above and requested to intimate undersigned too.

L R o ¢ I S . e Bk SR i 2 k0

Sd/-
EXECUTIVE ENGINEER (C)-1 o
Copy for kind information to: - A
;' C.E(East) s smnesionet {(Eeed)
. SE.(C)-01 T eT of Detl
;Q,\.;uT QF oo ¥
3. EE(RWH) | R&| Brﬁm?ﬂ 9 ) 5’64/;
% SDM (Mayur Vihar) D"aw NO ............. pons S ke
5. ZE Water Emergency Mandawali o ;2 M L 0
6. AE-55 (Water) to pursue& report o '6 ke BY)

7. Sh. Ramesh Chand (9810489447) C-11/46 New Ashok Nagar Dqlhi-110093
8. M/F with Head Clerk. :
N\

N
(MADAN SINGH)
EXECUTIVE ENGINEER (C)-1

o


Annexure-B(Colly)
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.\ DELHI JAL BOARD: GOVT. OF N.C.T. OF DELHI
AN FT EXECUTIVE ENGINEER ©O)1 aVa
~ Z 1 | M-16 POCKET-E MAYUR VIHAR PHASIIT DELHI-91 ()
(/‘:%z’“f Email id- eecivilldjb@gmail.com ——

No. F-14/DIB/EE (C)-1/2025-26/ { ] R™]
To

Dated: ;L\ "‘\1'_ 26 2'5

Ab-Divisiona! Magistrate (Mayur Vihar)

L.M. Bundh Marg, Shastri Nagar
Delhi-110031.

Subject: -Matter of the Hon’ble NGT in Ramesh Chand Vs Central Ground
Water Authority of India & Ors. O.A. No. 1306/2024.

REF No. Letter No. F.SDM/MVI088785457/2025/ 14171-73
\ : dated:- 14.11.2025

‘In reference of your letter & subject citied above, the status
report of the addresses mentioned in letter is as below:-

| 1. C-1I/45-B New Ashok Nagar:- As reported by area
I Assistant Engineer in the bore well exist.
' 2 C-11/45-E New Ashok Nagar:- Bore well exist.
' 3. C-II/110-A New Ashok Nagar:- It seems that bore well
' exist in this premises.

It is requested to take necessary action for sealing of Bore well.
Enclosed:- Photographs with Latitude & Longitude

,: \4&’\\ . \X\\""/

Q;} (Madan Singh)
R — COIT!%"-"?;S sioner (Bow) Executive Engineer (C)-1
i ‘ ) GNCT of Dedl ‘ ﬂ G
it A W R & | Branch l 90
I \\( ' (o170 PE T A——— ordanslennnnss

S Jbfi o )




F.snM/Mqusg7ss4s7/zozs="i A
To, - ‘

Executive Engineer, DIB. i i
M-16, Mayur Pocket-E, ;
MayurVihar Phase-II,
Delhi-110091.

Sir, _
This referfence fo letter rec

status report of illegal borewell
Block-11, New Ashok Nagar, Del

Therefore, it is requested
locations, so that necessary actior

ZASANJAY KUMARAMBA'S,’I_'A.)
S.D. M(MAYUR YIHAR)

F.SDM/MV/088785457/2025]
Copy for information to:-
1. PA to DM (East).
5. PAto ADM (Bast)
3. SHO-PS New Ashok Nagat :
4. Sh. Ramesh Chand, H.No: C2146,, Blﬁ%ﬁi}%igﬁ:; i?:fg:f

110096- with the request o
of Delhi Police, DIB and Rev

e X W

Dated: or|1L|1V™
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“Annexure-D
DELHLJAL BOARD: GOVT. OF N.C.T. OF DELHI - | (_
EXECUTIVE ENGINEER (C)-1 : v
an M-16 POCKET-E MAYUR VIHAR PHASE-IT DELHI-91 | ;
..;Eg, o 1*mui“d~ cecivilldjbg@gmail, tumﬁm ‘ 9»025
- No. mmjs/esu:) l/zuzs zaf'“;( ,5,(! e - Dated: 31'\1
: .;Tn. S ’ '

Sub Diwsaonal Magistrate (Mayur Vi har)
L.M. Bundh Marg, Shastrl Nagar :

L3 - Deihi-llDO?:l

. Suhjeet. -Matter of the Hon'ble NGT in Ramesh Chand Vs CCWA of Iud.a A'

~and Ors. In O.A. No. 1306/2024.

E REF No, Letter No. F.SDM/MV/osa?ss%w2025/ 14436-40

a s ) ‘dated:- 02. 12.2025.

P In rcierence of above letter & hlejECt in the matter oE Hcm ol i
4 TUNGTin. Ramesh Chand Vs, CGWA of India and Ors. Regardmv?;‘,«iﬁ oy
.+ Joint inspection, may please fix the date of 14.12.2025 ai l___@.f' L
<. AM for Joint inspection in reference of this letter and- letter Mo S

SDM/MV/Misc./2024/2519 aatf:d 16 09.2025 be Carned. cmt Gf

L UCE II/SJ-A New A‘ﬁ“()l ’\!a

' C-11/32-B New Ashok Negar a

- C-lI/40 New Ashok Nagarg .

" C-lI/68-C New Ashok Nagaro

s G/ 67 New Ashok Nagarn g i hieiids
" C-1I/205 New Ashok Nagaro

D-57 Nala Raod, New Asholk Nagar

E-17C, C-1 Block, New Ashok Nagar Near Gmhalq
e II/4SB New Ashm{ Nagar - g\sead oA |
- C-Il/45E New Ashok Nagar . e\mead] qearnnd

c- II/IlOa, IOLk 11 New As shok Nogar

‘ PRV Sd/
s ‘ : Executive Dngmeer (L} 1
Copy ot | i

5 SE(C)-01, DJB. for Information plensa
AR (Watcr] 55 for p\}rsur’ A wpo:t

Fﬁ)}m

(Madan Sin h| 5
f!"l 1 -

Ql;./\ o

A ’M‘)j\

- D-106 Masjid Mode New Ashok \Iagarw @

. 1 CE (Maint,)-1 DJB for mform.alion plmmv . adii '.,.-'::' Y
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GOVERNMENT OF NCT DELHI
OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (MAYUR VIHAR),
~ L.M. BUNDH MARG, SHASTRI NAGAR, DELHI-110031

F.SDM/MV/088785457/2025 Dated:15.12.2025
To,

Executive Engineer, DJB
M-16, Mayur Pocket-E,
MayurVihar Phase-II,
Delhi-110091

Sub: Matter of the Hon’ble NGT in Ramesh Chand Vs. Govt. of NCT of Delhi & Ors in O.A
No. 473/2025.

Reference:- No. F-14/DJB/EE(C )-1/2025-26/7689dated 12.12.2025
Sir,

This reference to letter received from DJB on the subject cited above with the request to

carried out joint inspection at 12 locations, however, same could not be proceed as the plaintiff/
complainant did not join the joint inspection team.

Therefore, it is once requested to depute staff of DIB for a joint inspection of the

locations in consultation with 4. Sh. Ramesh Chand, H.No. C2/46,, Block C-02, New
Ashok Nagar, Delhi, so that necessary action may be taken.

(SANJAY KUMAR AMBASTA)
S.D. M(MAYUR VIHAR)
F.SDM/MV/088785457/2025 Dated:
Copy for information to:-
1. PA to DM (East).
2. PA to ADM (East)
3. SHO- PS New Ashok Nagar.
4. Sh. Ramesh Chand, H.No. C2/46,, Block C-02, New Ashok Nagar, Delhi-110096- with

the request to take part in the joint inspection along with staff of Delhi Police, DJB and
Revenue Department.

(SANJAY KUMAR AMBASTA)
*.S.D. M(MAYUR VIHAR)


Annexure-E

15.12.2025
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| GOVERNMENT OF NCT DELHI
| OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (MAYUR VIHAR),

L.M. BUNDH MARG, SHASTRI NAGAR, DELHI-110031

I3

| F.SDM/MV/088785457/2025 / M B28-Ho Dated: | |12V

To,

Executive Engineer, DJB
M-16, Mayur Pocket-E,
MayurVihar Phase-II,
Delhi-110091

Sub: Regarding illegal borewells.

Reference:-1. No. F-14/DJB/EE(C )-1/2025-26/6741 dated 21.11.2025
2. No. F-14/DJB/EE(C )-1/2025-26/4811 dated 09.10.2025
3. No. F-14/DJB/EE(C )-1/2025-26/4090 dated 15.10.2025
4. No. F-14/DJB/EE(C }-1/2025-26/4815 dated 09.10.2025
5. No. F-14/DIB/EE(C }-1/2025-26/6435 dated 17.11.2025
6. No.F-14/DJB/EE(C }-1/2025-26/6431 dated 17.11.2025

Sir,
This referfence to letter received from DJB on the subject cited above alongwith
status report of illegal borewells spotted by DJB at various locations.

Therefore, it is requested to depute staff of DJB for a joint inspection of the
locations, so that necessary action may be taken accordingly.

(SANJAY KUMAR AMBASTA)
S.D. M(MAYUR V IHAR)

F SDM/MV/088785457/2025 I\"\‘@’J"B'ﬂ o Dated:\ & [\L‘ A
Copy for information to:-

1. PA to DM (East).

2. PA to ADM (East) NN E B/b

(SANJAY KUMAR AMBASTA)
S.D. M( MAYUR V THAR)
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REF Nm L@ttex' KQ. ?.3ﬁMiM‘J/DE8735457/2025[ 14838-40
15.12.2025

The "reference; to Jetter recewed l'rom t_he cﬁ" ce of SQM (Mayur
‘V’har) on the subject citied above. It is requested to fix the date of
’omt‘lnspegnon on dated 26/12/2025 at 11. 00 AM and meeting
‘point will be Metro Station of New Ashok Nagar. Mr. Bhaskar_

szche i AE (9650094323) will be avmlable along thh hxsb‘t am for "
\ mspectlon please. :

Sd[ =3 &
Executwe Engmeer (€]~

for mfarmatwn pleasc
; for information please. N :
3 Sh Bhaskar AE (Water)-55 to report after Jomt mspecnan‘
- Sh, Ramesh Chand H.No. C-2/46 Block-C- 2 New Ashok
- 110096 to take part in Jomr. inspection.

Mmmhc:/c s s R O ' W \N%
PR e R (Madan Singh)
Executive Engineer (C) -1

TR R TR T T T R T T i T
e 1 AT LSS N
¥ vl SR t
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Annexure-G (Colly)
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